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Grievances or Betapa fro.. Pak 
Occupied Chamb Area 

1779. PROF. MADHU DANDA-
VATE: Will the Minister of SUPPLY 
AND REHABILITATION be pleased 

to state: 

(a) whether any grievances of the 
T"fug-ees coming to India from the 
Pukistan occupied Chamb area havE' 
been bY'ought to the notice of the 
Government: and 

(b) if 110, the steps taken for the 
r .. dressal of these grievances? 

THE DEPUTY MINISTER IN THE 
ML.'lfISTRY OF SUPPLY AND REHA-
BILITATION (SHRI G. VENKAT-
SWAMY): (a) Yes, Sir. The Hon'ble 
member had on 26-10-73 forwarded 
to the Minister for R~habi1itation 8 
memor8J.dum containing some of the 
grievances of Chamb Displaced Per-
sona. 

(b) A statement indicating the steps 
taken in this respect is attached. 

Scatemen, 

(n Replacement 01 old tent. 

2037 tents vrere provided by Gov-
ernment of India during July, 11173 to 
replace the old tenu. In addition, 
3000 tarpaulins were supplied in 
September, 1973 to provide reinforce-
ment to the existing tents. Keepin1 
In vi:-w the further replacement needs 
in this connection, arrangements have 
already been made for the purchase 
and supply of 4000 new tt'nts. 

24 schools which were being run In 
!be Chamb Nlabat are now accom-
modated In tents in Kiahanpur Mauwal 
the Chamb Nlabat are now accom-
IIC!hool bulldlngs to ensure proper ar-

rangemenls, and the work on 2 proto-
type school buildings is likely to com-
mence soon. 

(ill) Compensation for standin.g crop. 
left behind by Ghamb DispZwed 
Persons. 

The State Government are taking 
necessary steps for pa.vmenl of ex· 
graCia assistance for loss of Rabi 11172 
crop to the Chamb Displaced Per-
sons. 

(iv) Pennanent resettlement of 
Chamb Displaced Persons. 

The Government of India set up on 
1-5-1973, a Joint Team consieting of 
representatives of the Jammu and 
Kashmir Government and the Central 
Government to go into the whole 
problem and make suitable recom-
mendations for expeditious resettle-
ment of these displaced persons. The 
report of the Team was received to-
wards the end of September, 1973 and 
it is under active consideration. 

Apart from above, necessary step' 
have been taken to improve the sani-
tation, water supply and medical 
arrangements in the Camps. Recently 
a water supply scheme costing about 
Rs 11.25 lakhs to ensure regul ar sup-
ply of filtered water to these displaced 
persons has been sanctioned (9-11-
1973). 

Purchase of Colr lteDIII 

1780. SHRI C. K. CHANDRAPPAN: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) whether there Is any proposal 
for buying more items of colr for the 
uSe of Government with a view to 
save coir industry, which is highly 
labour incentive, from a crisiS; and 

(b) if not, the reasona thereof? 

THE MINISTER OF SUPPLY AND 
REHABILITATION (SHRI R.. It. 
KHADILKAR): (a) and (b). The 
Department of Supply do not lntlate 
any purchases by themselves; they 
make purchases on behalf of Govem-
ment indentors as and when required. 




